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Rajendra Prasad Maurya f..O............... Applic
i
Vernug
/
Bom Nath Pandey /
& others /esessesssescssessss Respond
]
]

|
b

Hon'ble Mr. Justice U,C. Srivastava, V.C.
Hon'ble Mr. H, Obayya, A.M.
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( By Hon. Mr. Justice U,C, Srivastava,V.y
J
j
/
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1. Counter; affidavit has been filed today.
i
It has been stateé that the applicant has been
interviewed and /now appointment letter is going to
be issued, In v;Ew of this statement in the counter

affidavitg whe#ein it is prayed that the order

passed by thef&ribunal has been complied with this
contempt appl#%ation is consigned and notices are

discharged. f

20 ﬁh case the averments made in the countg

affidavit ére found to be incorrect or appointme

is not giv%n to him within a reasonable time, it

be open fqé the applicant to revive this applica
)

The noticés are discharged and the case is con
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